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.3, AT, I TRATSAT g/ AATr-|

MINISTRY OF RAILWAYS
(Railway Board)
NOTIFICATION

New Delhi, the 12th January, 2026

S.0. 164(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number S.0O. 490(E), dated the 23 July, 2025 published in the Gazette of India, Extraordinary, Part Il, Section
3, Sub — section (ii), dated the 23 July, 2025 and issued under sub-section (1) of section 20A of the Railways Act, 1989
(24 of 1989) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire the
land specified in the Schedule annexed to the said notification for the purpose of execution of the Special Railway
Project, namely, 4™ LINE BETWEEN BAREJADI — NANDEJ (GERATPUR) — SANAND (38.20 KM) IN THE DISTRICT OF
AHMEDABAD in the State of Gujarat.

And, whereas, the substance of the said notification has been published in the daily local news papers,
namely, The Indian Express (English), dated the 26 July, 2025, Sandesh (Gujarati) dated the 26 July, 2025 and
Rajasthan Patrika (Hindi) dated the 26 July, 2025 under sub-section (4) of section 20A of the said Act;

And whereas the Competent Authority has not received any objection under section 20D from any persons;

And whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has
submitted its report to the Central Government.

Now, therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land
specified in the Schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the Schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
4th LINE BETWEEN GERATPUR (BAREJADI-NANDEJ) — SANAND (38.20 km)
IN THE STATE OF GUJARAT

Name of District : Ahmedabad

Name Survey | Survey Area to

Sr. of Name of | Number No. Tz?e Nature of be Name of the land owners /
No. Village /Block | Paiky Land acquired interested persons

Taluka Land
Number No. (sq.mts)

®» @ 3 “ ) (6) M @® ®

Ranchodbhai Pujaji,
1 | Daskroi | Chosar 628 - Private | Agriculture 237 Govidbhai Pujaji, Tejaji
Punjaji, Somaji Punjaji

2 | Daskroi | Chosar 625 - Private | Agriculture 155 Bhagubhai Motibhai Bhoi

Madhuben widow of
Dasharathbhai Patel, Sandeep
Dasharathbhai Patel, Devang
Dasharathbhai Patel,
Chandrakant Dasharathbhai

3 | Daskroi | Chosar 619 - Private | Agriculture 23 Patel, Bharatbhai Govindbhai
Patel, Dilipbhai Govindbhai
Patel, Sangeetaben widow of
Pravinbhai Patel, Apoorva
Pravinbhai Patel, Sanket
Pravinbhai Patel

Patel Kalpesh Kanaiyalal,

4 | Daskroi | Chosar 616/1 - Private | Agriculture 112 Patel Shilpaben Kanaiyalal

Chandrakant Baldevbhai,
Hasmukh Baldevbhai,
Bhagwatiben
Chandrakantbhai, Dhamishth
Baldevbhai, Chandrika
Hasmukhbhai, Nirav
Hasmukhbhai, Alok
Pankajbhai, Urvi
Hasmukhbhai, Ashaben
Pankajbhai

5 | Daskroi | Chosar 593 - Private | Agriculture 210

Chandrakantbhai
BaldevbhaiHasmukhbhai
BaldevbhaiPankajbhai
Baldevbhai Power of Atorny
holder of Dharmisth
Baldevbhai Bhagwatiben
ChandrakantbhaiChandrikaben
HasmukhbhaiNirav
HasmukhbhaiHasmukh bhai
Baldevbhai is on behalf of and
Power of Atorny holder of
Urvi Hasmukhbhai Ashaben
PankajbhaiAlok
PankajbhaiPankit
ChandrakantbhaiVarun
Chandrakantbhai

6 | Daskroi | Chosar 484 - Private | Agriculture 36

7 | Daskroi | Chosar 528 - Private | Agriculture 262 Chitaranjan Haribhai
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HILT =T TSI AT

Daskroi

Chosar

520

- Private

Agriculture

186

Dineshbhai Becharbhai,
Champaben Widow of
Sureshbhai, Anilbhai
Sureshbhai, Ranjanben
Sureshbhai, Alpesh
Sureshbhai

Daskroi

Chosar

519

- Private

Agriculture

355

Vinodbhai Mobatsinh,
Ajitbhai Mobatsinh

10

Daskroi

Chosar

513

- Private

Agriculture

97

Heeraben Laxmanji Thakor,
Shobhanaben Laxmanji
Thakor, Dineshbhai Laxmanji
Thakor, Dilipbhai Laxmanji
Thakor, Shravanbhai
Laxmanji Thakor

11

Daskroi

Chosar

366

- Private

Agriculture

Jiviben Widow of Natwarlal,
Hemlattaben Natwarlal,
Dinaben Natwarlal, Rekhaben
Natwarlal, Chandrakant
Natwarlal, Narendrabhai
Natwarlal

12

Daskroi

Chosar

359

- Private

Agriculture

32

Jiviben Widow of Natwarlal,
Hemlattaben Natwarlal,
Dinaben Natwarlal, Rekhaben
Natwarlal, Chandrakant
Natwarlal, Narendrabhai
Natwarlal

13

Daskroi

Chosar

360

- Private

Agriculture

135

Jiviben Widow of Natwarlal,
Hemlattaben Natwarlal,
Dinaben Natwarlal, Rekhaben
Natwarlal, Chandrakant
Natwarlal, Narendrabhai
Natwarlal

14

Daskroi

Chosar

363

- Private

Agriculture

11

Jiviben Widow of Natwarlal,
Hemlattaben Natwarlal,
Dinaben Natwarlal, Rekhaben
Natwarlal, Chandrakant
Natwarlal, Narendrabhai
Natwarlal

15

Daskroi

Chosar

350

- Private

Agriculture

317

Jiviben Widow of Natwarlal,
Hemlattaben Natwarlal,
Dinaben Natwarlal, Rekhaben
Natwarlal, Chandrakant
Natwarlal, Narendrabhai
Natwarlal

16

Daskroi

Chosar

343/1

- Private

Agriculture

15

Kanubhai Baldevbhai

17

Daskroi

Chosar

343/2

- Private

Agriculture

15

Piyushbhai Ranchhodbhai

18

Daskroi

Chosar

231

- Private

Agriculture

618

Chandravadan Bhagwandas
Patel, Meenaben
Chandravadan Patel

19

Daskroi

Chosar

233

- Private

Agriculture

359

Amaratbhai Gagabhai Rathod,
Rajinikanth Babubhai Rathod

20

Daskroi

Giramtha

127

- Private

Agriculture

Lakshmiben Tribhovandas is
the wife of Navinchandra
Parmar

21

Daskroi

Giramtha

225

- Private

Agriculture

133

Pankaj Kumar Prabhubhai,
Maheshbhai Prabhudas
Parekh, Sumitraben Prabhudas
Parekh, Sanjaybhai
Pramodbhai Parekh
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22

Daskroi | Giramtha | 283/002

Private

Agriculture

129

Surajben widow of Amrutlal,
Sharmisthaben Amrutlal,
Sonalben Yogeshbhai Thakor,
minor Ritikaben Yogeshbhai
Thakor, minor Ashvairyaben
Yogeshbhai Thakor, minor
Rajveer Yogeshbhai Thakor,
Patel Kantilal Mavji Karamshi
and Vitthalbhai Dhanjibhai

23

Daskroi | Giramtha | 283/003

Private

Agriculture

6007

Bhupatbhai Phulaji,
Amaratben Prahladji Parmar,
Payalben Prahladji Parmar,
Kishan Mahendrabhai Parmar,
Sarojben Mahendrabhai
Parmar, Navghanbhai
Mumanbhai Bharwad, Kirit
Vitthalbhai Patel, Shetalben
Dhirajlal Patidar Shankhe
Khimani, Vitthalbhai
Dhanjibhai

24

Daskroi | Giramtha 272

Private

Agriculture

4054

Arvindbhai Manibhai,
Rameshbhai Arjanbhai,
Saraswatiben Arvindbhai,
Rajan Arvindbhai, Geetaben
Rameshbhai Patel,
Tejashkumar Rameshbhai
Patel, Nileshbhai Rameshbhai
Patel

25

Daskroi | Giramtha 228

Private

Agriculture

71

Illaben Pankajbhai Parekh

Total

13591

[F. No. E.-551140-06]

D.R. CHAUDHARY, Chief Project Manager/Construction-I
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